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HOUSE OF THE PEOPLE
‘Monday, 1st March, 1954

“The House met at Two of the Clock.
[MR. SPEAKER in the Chair]
:ORAL ANSWERS TO QUESTIONS
CALCUTTA TELEPHONE EXCHANGE

%498, Shri Bahadur Singh: Will the
Minister of Communications be pleas-
«od to state whether any foreign en-
gineers have been asked to help in the
«Calcutta Telephone Automatisation
Scheme?

The Deputy Minister of Communica-
tions (Sari Raj Bahadur): The answer
1is in the affirmative.

Shri Bahadur Singh: May I know
what amount is going to be spent on
‘this scheme, and how much time is
likely to be taken for its completion?

Shri Raj) Bahadur: To begin with,
this scheme had to be prepared
through a group of consultants, who
~were brought from UK. They were
paid an all-inclusive sum of Rs. 25,000
for the purpose. Then we got five
engineers—officers of the British Post
Office—and paid them emoluments
ranging from Rs. 2,400 per mensem
down to Rs. 1,800 per mensem. These
five officers also have retired, and with
.effect from 15th January 1954, we have
got four other officers who have been
brought under the Commonwealth
Technical Co-operation Scheme under
the Colobmbo Plan. For them, we
would not have to pay salary or pas-
sages. We only incur on them ex-
penditure in connection with office ac-
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commodation, travelling allowance,
suitable accommodation for residential
purposes and medical facilities.

Shri Bahadur Singh: May I know
whether the telephone automatisation
scheme is going to be started in some
cities other than Calcutta?

Shri Raj Bahadur: Many towns have
the automatic telephone system even
now. For our future programme to
begin with, we have proposed that all
capital cities in various States should
be provided with the automatic tele-
phone system.
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PraTtrOoRM: TICKETS

*499. Th. Lakshman Singh Charak:
(a) Will the Minister of Railways be
pleased to state whether it is a fact
that the Zonal Railway Users’ Con-
sultative Committee, Madras has sug-
gested reduction in the price of plat-
form tickets from two annas to one
anna?

(b) What action have Government
taken on this and other recommen-
dations made by the Committee?

(c) What is the total income from
the sale of the platform tickets in
India for the year 1952-53?

The Parliamentary Secretary to tle
Minister of Raflways and Transport
(Shri Shahnawaz Khan): (a) Yes, Sir.

(b) Government have decided not to
reduce the price of platform tickets
from two annas to one anna. A state-
ment showing the action taken on other
1ecommendations of the Committee is
placed on the Table of the House. [See
Appendix III, annexure No. 1.]

(c) Information is being collected
and. will be placed on the Table nf the
House.

Th. Lakshman Singh Charak: May I
know what is the difficulty in the way
of Government accepting this recom-
mendation to reduce the cost of the
platform tickets from two annas to one
anna?

Shri Shahnawaz Khan: The difficulty
i{s mainly financial.

Th. Lakshman Singh Charak: What
would be the total loss to Government
if this recommendation is implemented?

Shri Shahnawaz Khan: About Rs. 32
lakhs.

Sardar Hukam Singh: May I know
whether complaints have come to the
notice of the Railway Ministry that
these automatic machines for vending
platform tickets have not been honest
enough to deliver the platform tickets
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as soon as they devour the two-anna
piece?

Shri Shahnawaz Khan: No, Sir. That
complaint has not come to our notice.

Shri M. L. Dwivedi: Is it a fact that
by taking a one-anna platform ticket
a passenger can travel from O!d Delhi
to New Delhi or any other station, but.
that a passenger cannot do so with a
two-anna platform ticket, and that is
why the two-anna platform ticket has
been necessary?

Shri Shahnawaz Khan: That is quite-
right.
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The Minister of Agriculture (Dr..
P. 8. Deshmukh): (a) The President,
Forest Research Institute is a:
Specialist, being a member of the
Indian Forest Service,

(b), £c) and (d). Do not arise.

(e) No,
arise.

the second part does no%:
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EMPLOYFES’ STATE INSURANCE CORPORATION

+501. Sardar Hukam Singh: Will the
Minister of Labour be pleased to state:

(a) whether it is a fact that the
Employees’ State Insurance Corpora-
tion has approved of a plan to set up
hospitals and special medical treat-
ment centres for insured workers; and

(b) if so. the number of beds that
would be provided in the new hospitals
and in the special centres respectively?

The Deputy Minister of Labour (Shri
Abid Ali): (a) and (b). The Employees’
State Insurance Corporation has
generally agreed that where the exist-
ing hospital beds are not enough to
meet the requirements of insured per-
sons under the Employees’ State In-
surance Act, 1948, arrangements should
be made for providing sufficient number
of beds either by constructing indepen-
dent hospitals or annexes to existing
hospitals. To enable a final decision
to be taken in the matter, the Corpora-
tion is conducting a survey to find out
the existing facilities for indoor treat-
ment including those for T. B. patients
available in all industrial centres in
different States.

Sardar Hukam Singh: What were the
compelling circumstances in which the
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implementation of this scheme was un-
duly delayed and the expectations of
the workers were not fulfilled?

Shri Abid Ali: I do not think that the
implementation of the scheme has been
unduly delayed.

Sardar Hukam Singh: Even where the
scheme has been implemented, may I
know whether it is a fact that the
quality and standard of the medical
treatment has not been adequate?

Shri Abid Ali: I do not think it is in-
adequate. = The workers much appre-
ciate this scheme, and the feeling is that
il is giving them much better facilities.
Wherever the scheme has not been im-
plemented, there is a demand from the
workers that it should be implemented.
It is quite evident that the scheme is
doing much good to the workers.

Shri Venkataraman: May I know whe-
ther the doctors to be appointed under
these schemes are to be whole-time
servants of the Corporation, or are the

Government drawing up a pencl
system?

Shri Abid Ali: We can have both
systems and it is proposed to have

panel systems as far as possible. Where
it is not possible, we will have the ser~
vice system. )

Dr. Ram Subhag Singh: May I know
whether the Employees’ State Insurance
Corporation has prepared a scheme to
construct a hospital in Bombay and. if
s0, how many beds would be provided
in that hospital and at what cost?

Shri Abid Ali: We are expecting
about Rs. 45 lakhs from the Gandhi
Smarak Nidhi for a hospital in Bombay
for about 300 beds.

Sardar Hukam Singh: May I know
whether these hospitals are meant to
treat only the T.B. patients or any other
diseases of the workers also would be
treated?

Shri Abid Ali: Other diseases also.

HOMOEOPATHY

*502. Sardar A. S. Saigal: Will the
Minister of Health be pleased to
refer to starred question No. 1178 ans-
wered on the 21st December, 1953 and
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state what action Government have
taken on ¢he recommendations of
the ad-her Committee appointed by
them to censider the recommendations
of the Planning Commission on the
Homoeopathic system of medicine?

The Deputy Minister of Health (Shri-
mati Chandrasekhar): A statement con-
taining the required information is laid
on the Table of the House. [See Ap-
pendix III, annexure No. 2.}

Sardar A. S. Saigal: May I know
whether the homoeopathic system of
medicine is cheaper and more useful
than the allopathic system?

Shrimati Chandrasekbhar: It is a
question of opinion.

Shri A. M. Thomas: May 1 enquire
whether the Government has taken
any steps in the direction of standardis-
ing and upgrading of any homoeo-
pathic teaching institution and, if so,
what steps have been taken?

Shrimati Chandrasekar: So far the
proposal is to upgrade one of the
three institutions in West Bengal and
a research institute to' be established
in Bombay.
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TRANSPORT OF COAL

*503. Shri Jhulan Sinha: Will the
Minister of Railways be pleased to
state:

(a) whether the difficulties in the
transport of brick-burning and coking
coal to North Bihar have been eased
to any extent. during the year 1953;
and
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(b) if so, to what extent, and if not,
why? .

The Deputy Minister of Railways and
Transport (Shri Alagesan): (a) and (b).
Brick burning coal is despatched to
North Bihar from Bagrakote collieries
and from the West Bengal and Bihar
coalfields and coking coal (namely, soft
coke) is despatched from West Bengal
and Bihar coal-flelds. Despatches of
brick burning coal from Bagrakote to
North Bihar amounted to 1144 metre
gauge wagons during 1953 as compared
with 1096 wagons during 1952 or an
increase by 48 wagons. With regard
to the movement from West Bengal and
Bihar coalfields, separate figures for
despatches to North Bihar are not avail-
able but for destinations in Bihar State
as a whole, the despatches of brick
burning coal in 1953 amounted to
1,73,619 tons as compared with 1,09,178
tons during 1952 and of coking coal,
ie., soft coke, 1,38,841 tons as against
1,10.732 tons in 1952 or an increase of
64,441 tons and 28,109 tons respectively
during 1953.

Shri Jhu'an Sinha: May I know if the
difficulties still existing in North Bihar
are so acute that the Minister for Civil
Supplies in Bihar saw the hon. Minister
only the other day regarding this very
problem?

The Minister of Railways and Trans-
port (Shri L. B. Shastri): It is true that
the Bihar Transport Minister came here
day before yesterday and met me. I
may inform the hon. Member that he
has gone back quite satisfled with what
we have done,

Shri P, C. Bose: May I enquire
whether the figures just now given re-
late to the whole of Bihar or only to
North Bihar beyond the river Ganges?

Shri Alagesan: It is for the whole of
Bihar.

RAILWAY TELEGRAPH INSPECTORS

*504. Shri Muniswamy: (a) Will
the Minister of Railways be pleased to
state whether it is a fact that higher
grades have beeun sanctioned to certain
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telegraph inspectors doing block sig-
nal maintenance on Signal and Tele-
communication department of the
Southern Railway?

(b) Are the Ministry of Railways
aware of the representations from the
Southern Railway telegraph inspectors
on this matter?

The Deputy Minister of Railways and
Transport (Shri Alagesan): (a) Yes;
five temporary posts of Tele-communi-
cation Inspectors in the grade of Rs. 360-
500 have been sanctioned on the
Southern Railway for a period of one
year. The duties of these Tele-communi-
cation Inspectors include the mainten-
ance of all telecommunication equip-
ment including block instruments.

(b) Representations have been receiv-
ed by the Southern Railway Adminis-
tration from Inspectors belonging to
Telegraph Branch and the Wireless
Branch, each claiming that the posts
should be open exclusively to their
branch.

Shri Muniswamy: May I know whe-
ther the grievances represented in their
_memorandum were concurred in by the
Government, and if so, what action was
taken?

Shri Alagesan: As I said, each branch
wants these posts to be reserved ex-
clusively for itself, but both the branches
will have an opportunity now for being
selected.

Shri Muniswamy: Are the Govern-
ment aware that the grades sanctioned
for the Southern Railway are going to
be given only to the wireless communi-
cation inspectors, ignoring the claims of
the telegraph inspectors who are much
senior and doing more responsible work?

Shri Alagesan: Candidates from both
the branches will be taken into consi-
deration and they will be fitted in as
per merit.

Shri Muniswamy: May I know whe-
ther any distinction is shown between
telegraph  inspectors and wireless
inspectors, and if so, why?

Shri Alagesan: No, Sir. They are
treated alike.
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CENTRAL PHOsPHATIC PooL

*505. Shri Nanadas: Will the Min-
ister of Food and Agriculture be
pleased to state the reasons for the
closure of the Central Phosphatic
Pool and its effect on the production
of superphosphate in the country?

The Minister of Agriculture (Dr. P. 8.
Deshmukh): The Pool was discontinued
from August 1952 as with substantial
improvement in supplies, there was no
further necessity for controlling distri-
bution of superphosphate.

Although there was a fall in the pro-
duction during 1952, there was an in-
orease in 1953. As such, it is difflcult
to attribute the fall in production in
1952 to the discontinuance of the Pool.

Shri Nanadas: May I know, Sir, whe-
ther there was any difficulty in having
this pool?

Dr, P. S. Deshmukh: There was no
difficulty, but we thought that the pur-
pose of the pool was served.

Shri Nanadas: May I know whether
any organisation like the National
Fertilisers’ Association will be formed
in place of this pool?

Dr, P. S. Deshmukh: I would like to
have notice.

Shri T. N. Singh: May I know the
difference in price between imported
superphosphate and that produced here,
and also the actual extent of the gap?

Dr. P. S. Deshmukh: I am afraid I
have not got the information.

Shri Nanadas: May I know whether
the Government is thinking of de-link-
ing ammonium sulphate from super-
phosphate?

Dr. P. S. Deshmukh: There is no such
propos.al at the moment.

RICE RATIONING

*506. Shri Dabhi: Will the Minister
of Food and Agriculture be pleased
to state:

(a) whether it is a fact that the
Deputy Food Minister in an interview
with the Free Press of India on the
28th December, 1953 has stated that
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rationing of rice could be removed by
June, 1954. as the rice situation has
considerably improved all over India;
and

(b) if so, whether the ban on inter-
State movement of rice will also be
removed by June, 19547

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) No, Sir. The
Deputy Minister had only said that
coarse grains would be decontrolled
from the ISt January, 1954. On being
asked aboul decontrol of rice, he, how-
ever, added that if the South West
monsoon in June next proved to be
normal, the Government might have

to consider the question of retention -

or otherwise of control on rice.
(b) Does not arise.

Shri Dabhi: In which areas of the
country rationing of rice is still in
force?

The Minister of Food and Agriculture
(Shri Kidwai): In Calcutta, Travancore-
Cochin and in the city area of Bombay.

Shri Dabhi: May I know in which of
these areas both ration shops as well
as fair price shops are being run?

Shri Kidwai: That is in Calcutta area.
In Travancore-Cochin also, rice is avai'-
able in the open market, but in Bom-
bay it is available only in ration shops.

Shri Dabhi: May I know whether in
view of the fact that the Deputy Minis-
ter of Food and Agriculture stated a
few days ago on the floor of the House
that there is no short supply of rice
in the country, there is justification for
continuing the rice ration?

Shri Kidwai: We are procuring and
we are also importing rice. I think in
a few days’ time I would be able to
announce in the House the new policy
that we are going to follow about rice.

Shri Raghuramaiah: May I know
whether the attention of the hon. Minis-
ter has bcen drawn to a newspaper
report that in view of the satisfactory
position of rice in the country, it is
preposed to stop  procurement and
instructions are being issued to States
accordingly?
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Shri Kidwai: Wherever the procure-
ment prices were high, we have already
stopped it because we do not need
high price for rice in ration shops, and
our deficit areas are disappearing.
Even Bengal has now announced that
they are not going to import any rice
for distribution in the State.

The only two States which still re-
quire rice are Travancore-Cochin and
Bombay and their requirements are
much below what we are going to pro-
cure or have already procured. There-
fore, it is Government’s policy to build
up stocks and then take the risk.

Shri Amjad Ali: Is the hon. Minister
in a position to testify to the fact that
rice from the ration shops at Delhi is
unfit for human consumption?

Shri Kidwai: I do not know what is
the standard of the hon. Member. But
if he goes and sees what people are
eating in non-rationed areas, then he

will not declare it unfit for human
consumption.

MINOR IRRIGATION PROJECTS

*508. Dr. Ram Subhag Singh: Will
the Minister of Food and Agriculture
be pleased to state the total amount
so far sanctioned as loans to various
State Governments for small-scale
irrigation projects since the com-
mencement of the year 1953-54?

The Minister of Agriculture (Dr
P. S. Deshmukh: Rs. 1430°55 lakhs.

Dr. Ram Subhag Singh: May I know
whether Government receive any re-
ports from the States to which loans
are advanced about the progress of the
itrigation projects?

Dr. P. S. Deshmukh: Yes, Sir. We
get very regular reports and if we do
not get them we send our own officers
to see the progress.

Dr. Ram Subhag Singh: Which are
the States to which loans have been
advanced?

Dr. P. S. Deshmukh: The complete
list which I have got is a very long
one.



523 Oral Answers

Shri K. K. Basu: May we know the
amount advanced to the State of West
Bengal?

Dr. P. S. Deshmukh: Rs. 5880 lakhs.

Shri L. N. Mishra: Have the Govern-
ment of Bihar been able to utilise the
amount granted under this head?

Dr. P. S. Deshmukh: I could not say
.at the moment.

Shri Heda: In regard to these pro-
jects while certain State Governments
have asked for some contribution from
the people towards the project, the
wthers have not done so. Have Gov-
ernment formulated any policy or is-
sued any directions to the State Gov-
ernments in this matter?

Dr. P. S. Deshmukh: I do not think
my hon. friend is correct in saying that
«contributions are asked under the GMF
scheme, There is some levy and the
:amount is recovered in fifteen years. 1
think the schemes where contributions
are asked are different.

Shri 8. N. Das: Have Government
taken, or do they propose to take, any
steps to ascertain whether the loans
granted for the purpose have been uti-
lised for that purpose?

Dr. P. S. Deshmukh: We try to find
out. We have not got thes officers., or
the machinery to pursue every scheme.
We rely upon the State Governments
to perform their duties, and on the
whole they have done well.

SUGAR

*509. Shri K. P. Sinha: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that Gov-
ernment decided to release for free
sale all the sugar produced y the
sugar-factories up to 15th December,
1953:

(b) the total quantity of sugar pro-
duced during the year 18953 upto
15th December; and

(c) whether by the release for free
sale of all the sugar produced till
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15th December, 1953 sugar was avail-
able in market at the previously con-
trolled price to the consumer?

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) Yes.

(b) 104 lakh tons.

(c) There was no control on price of
sugar produced in the year 1952-
53, except for a certain quantity re-
quisitioned at a price of Rs. 27/- per
maund. There is no control on price of
sugar produced during the current
season either. The regional ex-factory
controlled prices during 1951-52 varied
from Rs. 29/12/- to Rs. 34/14/- per
maund. The ex-factory prices for
Northern India Mills were quoted from
Rs. 28/12/- to Rs. 32/- per maund in
December, 1953 and January, 1954.

Shri K. P. Sinha: May I know the
total quantity of sugar that is going to
be produced in the season and the
quantity required for consumption dur-
ing this period?

The Minister of Food and Agriculture
(Shri Kidwai): It is dificult to say
what quantity will be produced but
we may produce about 12'00 lakh tons
and as ] have already said in this
House, we may import upto 15 lakh
tons to meet consumption in this
country.

Shri K. P. Sinha: May I know what
steps Government is taking to do away
with imports?

Shri Kidwai: There are only two
ways of doing away with imports: not
to deration but ration again and give
a fixed quantity go that nobody can
consume more; or, to have a little
more of imports.

Shri Jhulan Sinha: May I know if
the Government is aware that even
in spite of imports, sugar is selling at
the rate of fourteen annas per seer
in the open market and that the Mem-
bers of Parliament have to purchase
it at that rate still?

Shri Kidwai: You cannot reduce the
price of sugar. In Delhi it includes a
munijcipal tax of Rs. 1-8-0 per maund.
Therefore, sugar will get its own price
if people want to coat it. There is no
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control of price and if we resort again
to control of the prices, in some
factories the price will be Rs. 27-8-0
while in factories like those in South
Bihar or East Punjab or Rajasthan,
the price will be about Rs. 38.

RAYAGADA RAILWAY COLONY

*510. Shri Sanganna: Will the Min-
ister of Railways be pleased to state
whether the plant for the supply of
water to the Rayagada Railway Colo-
ny from the Kiajholla Spring in the
Koraput District (Orissa), is being in-
stalled?

_The Parliamentary Secretary to the
Minister of Railways and Transport
(Shri Shahnawaz Khan): Yes. Sir.

Shri Sanganna: May I know when
the scheme will be implemented fully?

Shri Shahnawaz Khan: It will be
completed in the next three months.

Shri Sanganna: What is the daily
out-turn of the plant?

Shri Shahnawaz Khan: Two and a
half lakh gallons a day.

0y

WIRELESS PLANNING AND CO-ORDINATION
BRANCH
*511. Shri §. C. Samanta: Will the
Minister of Communications be pleas-
ed to state:

(a) how many medium-wave broad-
casting services have been brought

up-to-date by the Wireless Planning
and Co-ordination Branch:
(b) whether monitoring facilities

have been established to select fre-
quencies free from international inter-
ference; and

(c) if so, in how many places and
how they are working?

The Deputy Minister of Communi-
cations (Shri Raj Bahadur): (a) The
bon. Member presumably means
frequencies: 30 new frequencies have
been brought into use for the medium
wave broadcasting service (band 5335-
1605 kc/s.)

(b) and (c). Skeleton monitoring
facilities are being established in the
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W.P.C. Branch; proposals have been.
worked out to establish six fully equip--
ped stations forming a monitoring net-
work in the country, work on which is
expected to commence during the
financial year 1954-55.

Shri S. C. Samanta: May I know:
whether the frequencies mutually al-
lotted to different countries are
furnished to all countries who follow
the international obligations?

Shri Raj Bahadur: This is contained
in- what ig known as Atlantic City
Table of Frequency Allocation which
was settled at an international con--
ference known as the Extraordinary
Radio Administrative Conference,
held in Geneva in 1951.

Shri S. C. Samanta: Is it a fact that.
for the medium wave broadcasting
service at Delhi, some new machines
have been brought and if so, whether
Government intend to set up also suchs
machines where there are monitoring:
services with a skeleton staff?

Shri Raj Bahadur: So far as the:
requisition of new machines for broad-
casting in Delhi is concerned, 1 would
request the hon. Member to refer it
to the Ministry of Information and
Broadcasting.

FOREIGN TOURIST
*512, Shri p. C. Sharma: Will the
Minister of Transport be pleased to
state :

(a) the number of foreign tourists
who visit Amritsar annually; and

(b) what facilities have been pro-
vided there for foreign visitors?

The Parliamentary Secretary to the
Minister of Railways and Transport.
(Shri Shahnawaz Khan): (a) The
number was 230 in 1953.

(b) The State Government have
recently sopened a Tourist Information:
Bureau to furnish necessary informa-
tion to intending visitors.

Shri D. C. Sharma: May I know if
the abolition of first class travel on the
Railways has affected the inflow of
these tourists adversely?

Shri Shahnawaz Khan:
think seo.

We do not
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Shri D. C. Sharma: May I know if
there is a proposal to set up retiring
rooms at the Amritsar railway station
to help these tourists?

Shri Shahnawaz Khan: Perhaps the
hon. Member is not aware of this fact.
There are already three very good re-
tiring rooms at Amritsar railway sta-
tion,

Shri D. C. Sharma: May I know if
the hon. Minister is making any
distinction between waiting rooms and
retiring rooms?

Shri Shahnawaz Khan: I am refer-
ring specifically to retiring rooms.

Shri D, C. Sharma: May I know if
the hotel facilities for the accommoda-
tion of these tourists have been in.
vestigated?

Shri Shahnawaz Khan: Yes, Sir. We
have thoroughly exhausted all the
possibilities and there is no really
good hotel.

RaAiLwAy CATERING

*514. Shri Hem Raj: Will the Min-
ister of Rallways be pleased to state
what decisions, if any, have been
taken by the National Railway Users’
Consultative Council regarding the
present system of catering by con-
tractors?

The Parliamentary Secretary to the
Minister of Railways and Transport
(Shri Shahnawaz Khan): The Council
took no specific decision regarding the
present system of catering by con-
tractors. It was, however, urged that
suitable measures for greater vigilance
and strictness in dealing with con-
tractors whose services were found un-
satisfactory should be enforced.

Other suggestions made included the
increasing of the tenure of contracts
from 3 to 5 years and placing of some
limitation on the number of stations
to be allotted to individual firms of
contractors.

Shri Hem Raj: Is it a fact that the
contract system is one of the main
causes for the corruption on the rail-
ways ?
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Shri Shahnawaz Khan: No, Sir.

Shri Hem Raj: May I know whether-
a representation has been received
from the vendors of the Northern Rail-
way that the licences may be given
direct to them?

The Minister of Railways and Trans-
port (Shri L. B. Shastri): Yes, we:
have received a representation like
that. But, as I told the House
sometime back, the old method is
being looked into by a sub-commitiee -
which was appointed by me recently,
and I hope the committee will be abie -
to submit its report early.

Shri T. K. Chaudhuri: May I kn,w
if there were any specific complaints
against the firm of Messrs. Vallabhdas -
and Co. who are contractors for a
large number of Railways; if so, what
was the recommendation of this Coun-
cil with regard to that?

Shri Shahnawaz Khan: Messrs. Val-
labhdas and Co. are caterers over a.
very large number of railway stations
and occasionally we get some com-
plaints against them which are enter-
ed in the complaint book. Proper
action is taken on the nature of the
complaint after proper investigations.

Shri T. K. Chaudhuri: I wanted to-
know whether there was any specitie
complaint made in the meeting of the
National Railway Users’ Consultative
Council—not in the complaint book.

Shri Shahnawaz Khan: The Con-
sultative Council did not meet to go
Into cases of individual complaints
against contractors; and as far as I

remember, there was no such thing
brought up.

GOSADANS

*515. Shri K, C. Sodhia: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the total number of ‘Gosadans’"
opened Statewise upto date;

(b) the total number of cattle in
them; and

(c) what expenditure has been in-
curred on these during the year 19537°
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The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) to (¢) A state-
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ment is laid on the Table of the

House.

STATEMENT
Expenditure of Gosadans and expenditure on them during 1953

No. of N of Expenaiture sanction-

Sl
No. Gosadans  cattle in ed during 1953-541
Name of States alrecady Gosadans
opened —_—————————
Total Cantral
cost Govt.
share
1 2 3 4 s 6
) Rs. Rs.
1 Bihar 2 407 48,600 24,300
2 Uttar Pradesh 2 226 30,000 15,000
3 Bhopal 1 61 31,100 31,100
4 Tripura . 1 36 18,300 18,300
5 Vindhya Pradesh 1 200 52,918 52,918
7 930 *1,85,918 *1,41,618

e - . — e ———

* Pigurcs of actual expenditure incurred during 1953-54 are not yet available.
1 Scparate figures for the calendar year 1953 are notavaiiable.

Shri K. C. Sodhia: What are the
reasons for our lagging behind the tar-
_get in this respect?

Dr. P. S. Deshmukh: There are many
.difficulties. The proposals have to
come from the State Governments.
They have to find the necessary
.amount of land and then take up the
.proposals. It is likely to be speeded
up a bit hereafter.

Shri K. C. Sodhia: I find that the
number is so small in each gosadan.
May 1 know the reason for this?

Dr. P. S. Deshmukh: As the hon.
Member asked me what are the diffi-
.culties, there are the difficulties which
I mentioned, and that is why the
mumber is small.
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DETENTION OF LOCOMOTIVES BY PAKISTAN

*516. Shri Dhusiya: Will the Minis-
‘ter of Railways be pleased to state:

(a) whether it is a fact that some
locomotives were detained and releas-
«ed by the Pakistan Government in
1953,

(b) if so, what was the total num-
ber;

(c) the grounds on which they

‘were detained; and

(d) the dates of detention and re-
lease ?

The Deputy Minister of Rallways
:and Transport (Shri Alagesan): (a)
and (b). Yes; 20 locometives have
been detained in Pakistan and are
:still there.

(¢) The ex-B.A. Railway had, at
‘the time of partition, certain number
of locomotives taken over from the
War Department after the war, ot
purchased directly by the Railway De-
partment in addition to the locomo-
tives borne on its authorised stock; 27
of these locomotives were due to be
returned to India as its share as per
the decision of the Indo-Pakistanr
‘Stores Sub-Committee taken in
February 1949. These locomotives
have remained with Pakistan, as no
agreement could be reached regarding
the movement of assets belonging tc
‘one country but held up in another.

(d) The Indo-Pakistan Stores Sut.-
Committee decided in November, 1953,
that the 20 locomotives will be return-
-ed by the E.B. Railway (Pakistan) to
Indian Railways as per agreed oro-
gramme which is awaiting imple-
-mentation.

oft giwar : ar€r ot I Aft aw
TE 9 F 3T ¥ Fa gF 4 A
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Shri Alagesan: As I said, we hope to
receive it. I cannot indicate any time
limit.
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The Deputy Minister of Communica-
tions (Shri Raj Bahadur): (a) Yes.

(b) Yes, and the opening of a Public
Call Office has been sanctioned.

ot Ao gAo fag: anfew s
% |2 s ?
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TELECOMMUNICATIONS IN PuUNjJAB

*518. Shri Ram Dass: Wil] the Min-
ister of Communications be pleased
to state:

(a) the number of places in the
Punjab from where requests have been
received for opening of sub-post
offices; and >

(b) whether all the police stations
in the Punjab have been telegraphi-
cally connected with the district head-
quarters?

The Deputy Minister of Communica-
tions (Shri Raj Bahadur): (a) 15; out
of which 7 Sub Post Offices were
opened, 4 were not justified and 4 are
under examination,

(b) 61 Stations remain to be con-
nected.

Shri Ram Dass: May I know whe-
ther applications for starting sub post
office and telegraph office have beern
received from Noor-per-Bedi in
Hoshiarpur district?

Shri Raj Bahadur: In all we got
fifteen applications out of which, as I
have just submitted, seven were ac-
cepted, four were rejected and four
are pending. Apart from that there
were forty-four applications for con-
verting branch offices into sub offices.
Of these, sixteen were accepted, six
were rejected and twenty-two are
pending.

Shri Ram Dass: The point is whether
any application has been received
from Noor-per-Bedi?

Shri Raj Bahadur: I would like 10
bave a specific question about that
particular place.

JutE SEED AcCTs

*521. Shri L. N. Mishra: Will the
Minister of Food and Agriculture be
pleased to state the steps taken
80 far in pursuance of the recommen-
dation of the Expert Committee. to
provide retting facilities to jute
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growers and also enactment of Jute
Seed Acts?

The Minister of Agriculture (Dr.
P. 8. Deshmukh): Construction of 130G
new retting tankg and re-excavation
of 130 old ones has been taken up in:
West Bengal and is likely to be com-
pleted within the current financial.
year. Bihar has decided to construct.
1,000 retting tanks fn 1954-55. Assamy.
hag taken up excavation of 60 new -
tanks and re-excawvation of 120 old
ones. In Orissa, survey work in 10:
major jute growing areas is over and’
excavation of 200 new tanks and re-
excavation of 150 old ones are likely
to be completed in the current finan-
cial year. U.P. has decided to ex-
cavate 20 new retting tanks in the:
current financial year.

The question of enacting Jute Seed’
Acts in Assam, Bihar, West Bengal
and UP. is under consideration of
the State Govérnments. Orissa does
not contemplate enacting such legis--
lation at present.

Shri L. N. Mishra: May I know how
these tanks are to be excavated: whe-
ther at Government cost or partially"
by the Government and partially by
the peasants?

Dr. P, S. Deshmukh: It is almost
wholly by Government.

Shri L. N. Mishra: May I know what
amount is allotted to the State of
Bihar under this head?

Dr. P. S. Deshmukh: I have not:
got the figure here. In respect of some-
States I have got them.

Shri L. N. Mishra: May I know the
object behind the proposed Jute Seed:
Act?

Dr. P. S. Deshmukh: In order to sce
that purity and high quality are
maintained and other inferior seeds
are not allowed in that area. This is
done with regard to other crops also
like cotton wherever there are pro-
tected areas.

Shri Sarangadhar Das: May I know
what reason Orissa Government has:
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&given for not enacting the Jute Seed
- Act?

Dr. P. S. Deshmukh: The reason so
far as I know is that they are survey-
ing. At present, they have surveyed
"ten major jute growing areas and there-
fore they do not feel the need for this
Act from the point of view of having
evolved any such variety which re-
-quireg protection.

Shri T. K. Chaudhuri: May I know
~if there is any proposal for opening
chemical and mechanical retteries?

Dr., P. S. Deshmukh: I
notice

Shri L. N. Mishra: May I know whe-
ther as aresuly of this enactment of
the Jute Seed Act, cultivation of in-
ferior quality jute will be prohibited?

Dr. P. S. Deshmukh: In that area, it
~would be.

require

INDIAN DaAIRY RESEARCH INSTITUTE,
BANGALORE

*522. Shri Thimmaiah: Will the
'"Minister of Food and Agriculture be
pleased to state:

(a) whether Government propose to
shift the Indian Dairy Research Insti-
tute from Bangalore to some other
Centre in Northern India; and

(b) if so, the reasons therefor?

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) Yes.

(b) In 1944, the Indian Dairy Re-
search Insfitute took over from the
‘Ministry of Defence its Agram Farm,
with an area of 488 acres. This land
was used for growing fodder and the
Institute was thug able to build up
a large herd of pedigree cattle. The
Farm had to be returned to the Minis-
try of Defence in 1953. Efforts were
made to get suitable land in and near
Bangalore, but it wasg not possible to
get it. The maintenance of this herd
has consequently become very ex-
pensive and it is, therefore, proposed
<o find some other guwitable place where
adequate and suitable land for grow-
ing fodder for the herd of the Insti-
tute will be available. An expert
Commiitee has been appointed to
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examine the question and suggest a
suitable place for the Institute.

Shri Thimmaiah: May I know whe-
ther the Central Government has made
any efforts with the Mysore Govern-
ment to get the land required for the
Institute?

The Minister of Food and Agricul-
ture (Shri Kidwai): Yes, Sir.

Dr. P. S. Deshmukh: For the last
2} years.

Shri Thimmaiah: In view of the fact
that this Institute is very essential for
improving the cattle and also many of
the workers will be thrown out of
employment if it ig shifted, will the
Government reconsider this gquestion
of shifting the Institute to some other
place?

Shri Kidwai: There is no question
of unemployment. It is only a ques-
tion of shifting iy to some other place
where the employment will continue
and the breeding also will continue.

Shri Venkataraman: May I know
whether the Estimates Committee is
examining this question? Will the
Government take any decision before
the Committee reports?

Sari Kidwai: I do not know how far
the Estimates Committee has to deal
with it. We are considering it in-
dependently.

Shri Venkataraman: Is it not a fact
that a special pedigree called Red
Sindhi has been developed in that
area and thai by fhe transfer of the
Institute from that area. that breed
will be affected?

Shri Kidwai: We tried our best to
get suitable land from the Govern-
ment of Mysore. When that was not
possible, we tried in the neighbouring
States. Wherever suitable land is
available, it will be shifted.

Shri Thimmaiah: What is the reply
given by the Mysore Government when
the Central Government asked for
land?
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Shri Kidwai: They tried to find some
land. But. the land that they offered
was not sufficient inp area for our re-
quirements.

LOCOMOTIVES

*523. Shri G. P. Sinha: Will the
Minister of Railways be pleased to
state the total number of locomotives
in India af present?

The Parliamentary Secretary to the
Minister of Railways and Transport
(Shri Shahnawaz Khan): 8426 Loco-
motives were in service on Indian
Railways on 31st December 1953.

Shri G. P. Sinha: What was the

strength of locomotives just after par-
tition?

Shri Shahnawaz Khan: I shall re-
quire notice for that.

Shri G. P. Sinha: May I know the
number of locomotives imported in
1953 and what target figure has been
fixed for the immediate future?

Mr. Speaker: Does he mean target
for imports?

Shri G. P. Sinha: Yes,

The Deputy Minister of Rallways
and Transport (Shri Alagesan): All
this information is given in the various
pamphlets that have been circulated to
the hon. Members along with the
Budget papers. All this information is
given there.

S8hri G. P. Sinha: May I know how
many locomotiveg have been manufac-
tured in India and how many centres
for manufacture of locomotives are
working here?

Shri Alagesan: More than hundred
in Chittaranjan and 50 in TELCO.

Shri T. B. Vittal Rao: How many
overaged locomotives have been put
off the rails during the year 1953 and
scraped.

Shri Alagesan: I should like to have
notice.
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F.A.O. CONFERENCE

*524. Shri M. S. Gurupadaswamy:
Will the Minister of Food and Agricul-
ture be pleased to state:

(a) what recommendations have-
been made by the F.A.O. Conference
which met recently in Rome; and

(b) whether Government have
accepted any of those recommenda-
tions?

The Minister of Agriculture (Dr..
P. S. Deshmukh): A copy of the Pro-
visional Report of the Seventh Session
of the F. A. O. Conference, containing
the resolutions passed, is already
available in the Library of the House
for reference purposes.

The recommendations mainly relate
to the programme of work of the
Organisation for the year 1954-55 and
action will be initiated by the
Organisation itself. Recommendations
where national action is called for are:
being examined by the Government
of India.

Shri M. S. Gurupadaswamy: May I
know whether the Government of In-
dia has accepted any recommendations
made by the F.A.O. in the past?

Dr. P. S. Deshmukh: Generally
speaking, the recommendations are
acceptable to Governments.

Shri M. S. Gurupadaswamy: May I
know who represented the Govern-
ment of India in this conference?

Dr. P. S. Deshmukh: I am one of
those who went

If he wants the other names also, I
can give.

Shri M. S. Gurupadaswamy: Yes, [
want them.

Mr. Speaker: Next question.

TUNGABHADRA BRIDGE

»525. Shri Gadilingana Gowd: Will
the Minister of Tramsport be pleased
to refer to the reply given to starred
question No. 175 asked on the 2lst
November, 1953 and state:

(a) whether the Government of

Andhra have taken a decision regard-
ing the construction of a Road Bridge



539 Oral Answers

over the
Kurnool;

Tungabhadra River near

(b) if so, when the work is likely to
commence; and

(c) if the answer to part (a) above
be in the negative, whether Govern-
ment propose to construct a bridge
over the Tungabhadra River near
Madhavaram?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
and (b). The Government of Andhra
have proposed that the Banaras Cape-
Comorin Road (National Highway No.
7 should be taken wia Kurnool in-
stead of via Raichur. The proposal is
under examination. A bridge over
the Tungabhadra near Kurnool will be
constructed if it is decided finally that
the National Highway should be taken
via Kurnool.

(¢) A bridge will be constructed
near Madhavaram if the National
Highway is to be taken viu Raichur
but, as stated in reply to part (a), the
question of alignment jg still under
consideration.

Shri Gadilingana Gowd: May I know
if the estimates have been prepared?

Shri Alagesan: They have been ask-
ed to prepare estimateg for the differ-
ent alignments that they have propos-
ed and send them for scrutiny.

Shri Raghavachari: How long will
this consideration take?

Shri Alagesan: It is always a ques-
tion which is rather difficult to ans-
wer. We have asked the State Gov-
ernment to provide further informa-
tion, We are awaiting it.

HospITALS IN COMMUNITY PROJECT ARFPA

*526. Shri Sivamurthi Swami: Will
the Minister of Health be pleased to
state:

(a) the number of new hospitals that
have so far been opened in the Com-
munity Project areas; and

(b) the amount spent by the Cen-
tral Government on medical aid under
such village development schemes, in
the year 19537
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The Deputy Miunister of Health-
(Shrimaki Chandrasekhar): (a) Dur-
ing the period from October, 1952 to
September, 1953, 31 Primary Health
Centres with 2 mobile dispensaries and
2  Sub-centres, 2 Secondary Health
Centres with 1 Dispensary extension:
and 72 Maternity Centres were started
in Community Project areas.

(b) The total expenditure on Health.
and Sanitation in the Community pro-
jects during the period from October"
1952, to September, 1953, was Rs. 14:66
lakhs.

Shri Sivamurthi Swami: How many
new hospitals are to be opened to meet.
the target fixed in the Five Year Plan?

Shrimati Chandrasekhar: I have not
got the figure.

Shri Nanadas: May I know the num-
ber of personnel employed in the hos-
pitalg newly opened in the Community
Project areas?

Shrimati Chandrasekhar: I have not
got the information.

Shri N. L. Joshi: May I know how
much money was actually spenty on:
medicine?

The Minister of Health (Rajkumari
Amrit Kaur): The expenditure on
medicines naturally depends on the
number of people who come to the
hospitals, and those figures would be-
with the States. I cannot possibly give:
that information.

LOANS FOR PURCHASE OF FERTILIZERS

*528. Sari L. Jogeswar Singh: (a)
Will the Minister of Food and Agricul-
ture be pleased to state whether any
State Governments have approached the
Government of India for loans for
purchase of fertilizers in 19547

(b) If so, which &are those States?

The Minister of Agriculture (Dr.
P. 8. Deshmukh): (a) Yes, Sir.

(b) So far, Madhya Pradesh, Madras,
Punjab, West Bengal, Hyderabad,.
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.Madhya Bharat, Mysore, PEPSU, Rajas-

than, Ajmer, Bhopal, Kutch and Vin-
«dhya Pradesh, have specifically indi-
‘cated the loans required by them.

Shri L. Jogeswar Singh: May I know
the amount of loan to be advanced to
<cach of these States?

Mr, Speaker: The hon. Minister has
-mentioned a number of States, and
therefore it will mean a long time.

Shri L. Jogeswar Singh: I want to
know the total amount.

Dr. P. S. Deshmukh: The total
amount would be in the neighbourhood
of Rs. 7:5 to 8 crores. ’

Shri L. Jogeswar Singh: May I
know whether it is a fact that a large
~quantity of fertilizers, has accumulated
:at Sindri, and if so, the steps taken
for early disposal of these stocks?

Dr. P. S, Deshmukh: There has been
-some accumulation, but we are doing
+our best to remove it, and we are
proceeding {fairly well.

Shri K. K, Basu: What is the amount
+of loan asked for by the West Bengal
Government, and what portion of the

same has been granted by the Central
Government?

Dr. P. S. Deshmukh: Generally we
grant the full quantity they want.
For 1954-55, I think they have asked
for 197°70 lakhs of rupees.

Shri Nanadas: May I know whether
the Andhra Government have intimat-
ed their intention to take any loan for
-purchase of fertilizers from the Cen-
tral Government?

Dr. P. 8. Deshmuki:: I would re-
.quire notice for that.

Shri L. Jogeswar Singh: May I
know how the agriculturistg are bene-
fited by such loans, and to what ex-
tent?

Dr. P. S. Deshmukh: The use of
Tertilizers is most beneficial to agri-
culture, and every good agriculturist
knows it.
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IMPORT OF FOODGRAINS

*529. Shri Veeraswamy: Will the
Minister of Food and Agriculture be
pleased to state whether private mer-
chants will be allowed to import food-
grains from abroad or the import of
foodgrains will be completely stopped
in 19547

The Deputy Minister of Food aad
Agriculture (Shri M. V. Krishnappa):
Private merchants are already allow-
ed to import rice for sale in the non-
rationed areas. The question of al-
lowing them to import other food-
grains especially wheat is, however,
under consideration. It is not contem-
plated to stop import of foodgrains in
1954.

Shri Veeraswamy: May I know whe-
ther the Tamil Nad merchants have
approached the Central Government
for licence to import foodgrains?

Shri M. V. Krishnappa: All the
merchants have approached, and those
that had sufficient resources have
been allowed to import.

Shri Velayudhan: May I know whe-
ther the import of foodgrains under
the recent deal between Burma and
India will be given to private parties?

The Minister of Food and Agricul-
ture (Shri Kidwai): The imports will
be by Government. As to how it will
be distributed, I will not be in a posi-
tion to state now. After the negotia-
tions have been completed, I will be
able to make an announcement in this
House.

P. & T. QuArTERS (HYDERABAD CIRCLE)

*530. Sari T. B. Vittal Rao: Will the
Minister of Communications be pleas-
ed to refer to the answer to part (a)
of unstarred question No. 286 regard-
ing quarters for Hyderabad circle
employees, asked on the 3rd December,
1953 and state:

(a) whether the three sets of
quarters for P. and T. employees said
fo be under construction in Hydera-
bad Circle have since been completed;

(b) if not. when they are likely to
be completed:
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(¢) the number of employees to
‘whom each set of these quarters will
be allotted; and

(d) the places where these are being
wonstructed?

Tae Deputy Minister of Communica-
tions (Shri Raj Bahadur): (a) No. One
quarter is under construction and the
'work on others will start shortly.

(b) During 1954-55.

(c) One set will be allotted to one
wofficial only.

(d) One at
‘Secunderabad.

Shri T. B. Vittal Rao: May I know
the number of employees who have
not been provided with quarters?

Gulbarga and two at

Shri Raj Bahadur: It is a large num-
ber, but the problem is essentially res-
tricted to cities with a large popula-
tion.

Shri T. B. Vittal Rao: May I know
whether Government propose to ac-
celerate the construction of houses in
view of the acute shortage of housing
in Secunderabad and Hyderabad?

Shri Raj Bahadur: There is not only

housing shortage, but shortage of
accommodation for post offices and
telegraph offices also.
KHARAGPUR RAILWAY STORE
*531. Sari N. B. Chowdhury: Will

the Minister of Railways be pleased to
state:

(a) whether any enquiry has been
instituted into the recent out-break of
fire in the Kharagpur Railway Store-
yard;

(b) if so, what was the cause of the
fire; and

(c) the estimated loss in this con-
nection?

The Parliamentary Secretary to the
Minister of Rallways and Transport
(Shri Shahnawaz Khan); (a) Yes.
Sir.

(b) It was held that the fire was
probably due to a live match or the
end of a cigarette or biri thrown by

732 PSD ¢
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someone carelessly on the heap of the
straw in the vicinity of Stores build-

ing.
(c) Rs. 3,22,000/- approximately.

Shri N. B. Chowdhury: May I know.
Sir, whether Government had no
evidence to the effect that interested
persons were implicated in the matter
just to avoid detection of thefts from
the yard?

Shri Shahnawaz Xhan: An inquiry
by adminisffative officers was ordered
and a detailed repory is awaited. We
have not yet received it.

RAILWAY WAGONS AND CoA CHES

*532. Shri Jethalal Joshi: (a) Will
the Minister of Railways be pleased
to state the total number of coaches
and wagons which require to be re-
habilitated or replaced?

(b) For how many new coaches and
wagons have Government placed
orders with foreign firms during the
year so far?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
On 1st April, 1953 about 7.500 and
40.000 respectively.

(b) Coaches and Wagons ordered,

since 1st April 1953, from abroad
are.—

Coaches - 124.

Wagons —_ 56186.

Shri Jethalal Joshi: How many coa-
ches and wagons are expected to ar-
rive during the current year under
some sort of aid from foreign coun-
tries?

Shri Alagesan: In the next year's
programme, we expect to get 5,000 wva-
gons under aid programmes.

Shri T. B. Vittal Rao: How does the
price of imported wagons compare with
that of wagons of indigenous manu-
facture?

Shri Alagesan: I do not have the cor-
rect price difference now. But I can
supply it to the hon. Member.
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TRANSFER OF RAILWAY EMPLOYEES

*533. Shri Frank Anthony: (a) Will
the Minister of Railways be pleased to
state whether it is a fact that the
transfer of a railway servant cannot be
resorted to as a punishment?

(b) Are there any rules or convens
tions laid down by the Administration
in order to minimise the hardships
caused by transfers particularly in
view of the non-availability of quar-
ters?

(¢) Have complaints been - received
against frequent transfers, particularly
on the Southern Railway?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
Yes, Sir. .

(b) Transfers have to be ordered in
the interests of administrations and
most of the essential staff are provided
with railway quarters at the places to
which they are transferred.

(c) Yes, Sir.

Shri Frank Anthony: Is it a fact
that complaints have been received,
particularly from the local stafl on the
Southern Railway, about unnecessary
transfers to places where no quarters
are available?

Shri Alagesan: I answered the ques-
tion in the affirmative,

Mr. Speaker: Complaints have been
received.

Shri Alagesan: Yes.

Shri Frank Anthony: Have any in-
structions been issued to General
Managers to try to minimise unneces-
sary transfers owing to the non-availa-
bility of quarters?

Shri Alagesan: When I said com-
plaints had been received, that did not
mean that transfers are made unneces-
sarily or to cause harassment to any-
body. But all these transfers were
Justified.

PAsSENGER CENsUs

*534. Sardar A.'S. Saigal: (a) Will
the Minister of Raillways be pleased to
state whether it is a fact that on the
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ex-B. N. Section of the Eastern Rail-
ways, a census of passengers was.
taken four times in 19537

(b) What were the reasong for tak-
ing the census”

(c) For how many days was a cen-
sus taken on the main line and on the
branch line?

(d) Is it a fact that during the
period of census, there was no check-
ing of tickets on the trains?

(e) In how many districts was the:
census taken?

The Parliamentary Secretary to the
Minister of Railways and Transport
(Shri Shahnawaz Khan): (a) Yes.

(b) The census was taken in order
to obtain a precise appreciation of the
trend of passenger traffic by particu-
lar trains and to adjust train services
in accordance with traffic require-
ments.

(c) For a total of 20 days on the:
main line, and 10 on the branch lines..

(d) No.
(c) Six.
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Shri Muniswamy: May I know, Sir,
whether the Minister could tell us the
proportion of the density of popula-
tion between 1951-52 and 1952-53?

Shri Alagesan: How does it arise
out of this, Sir?

Mr. Speaker: He refers to the ques-
tion about census. What is the density
of population where? In that parti-
cular zone?

Shri Muniswamy: In 1952.

Mr. Speaker: We will go to the next
question.
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RAnLwWAY CORRUPTION ENQUIRY COMMITTE B

*535. Shri Jhulan Sinha: Will the
Minister of Raijlways be pleased to
state the progress so far made by the
Railway Corruption Enquiry Com-
mittee?

The Parliamentary Secretary tothe
Minister of Railways and Transport
(S0ari Shahnawaz Khan): The Com-
mittee has so far held three meetings.
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They have issued a questionnaire and
the replies received are being collat-
ted.

Shri Jhulan Sinha: In view of the
necessity of eliminating corruption as
soon as possible, may I know whether
Government are taking any steps to
expedite the submission of the report?

O ettt -

Shri Shahnawaz Khan: I am sure
the Committee anq its President in
particular are as keen as any other
hon. Member here to deal with this
matter as expeditiously as possible.

Shri T. B. Vittal Rao: May I know
if this Committee has visited any other
place; and if so, how many places has
it visited so far?

Shri Shahnawaz Khan: The Com-
mittee has visited Allahabad only so
far, but later on it is intended that the
Committee will tour almost through-
out the country.

Shri T. B. Vittal Rao: May I know
the circumstances which led thig Com-
mittee to visit Allahabad first?

Shri Shahnawaz Khan: Because in
Allahabad there was a large number
of pilgrims expected, it was consider-
ed that it would be a very good place
to see if there was any corruption in-
dulged in by the Ticket Collectors or
Ticket Examiners.

SUGAR POSITION IN MADRAS

*536. Shri Muniswamy: Will the
Minister of Food and Agriculture be
pleased to state*

(a) whether it is a fact that a
consignment of 7,500 tons of sugar
arrived at Madras port during the
second week of December, 1953;

(b) how the consignment was distri-
buted in the State; and

(c) whether the supply position of
sugar in the Madras State is satis-
factory?

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) Yes.

(b) The consignment was distribut-
ed in accordance with the normal prac-
tice of sale to the co-operative Socie-
ties and merchants of the State by
inviting tenders.
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(c) Yes.

Shri Muniswamy: May I know whe-
ther any request was made by the
Madras Government, and it so, {for
what quantity?

The Minister of Food and Agricul-
ture (Shri Kidwai): I am not aware of
any request. It might have come
later. I will ind out.

Shri Muniswamy: May I know
wherefrom this sugar was imported?

Shri Kidwai: Sugar is imported
from wherever it is available. In this
particular case, I am not in a position
to say wherefrom it was imported.

KHADI UNIFORM

*537. S8hri Dabhi: Will the Minister
of Communications be pleased to
state:

(a) whether it is a fact that Gov-
ernment propose to use khadi for
uniforms supplied to the Posts and
Telegraphg employees; and

(b) if so. at what stage. is the
matter?

The Deputy Minister of Communica-
tions (Shri Raj Bahadur): (a) Yes.

(b) The staff entitled to uniforms in
all administrative offices are being
supplied with uniforms in Khadi since
1950, Regarding the other staff the
implementation of the policy is entrus-
ted to a Committee appointed by
Works., Housing and Supply Ministry
in which the P. & T. Department is
also represented. The Committee are
examining the availability of suitable
substitutes, the extent of price prefer-
ence to be given., and whether any re-
laxations would be necessary in res-
pect of standard specifications.

Shri Dabhi: May 1 know how many
employees were given this khadi unf-
form and how many rupees worth of
khadi is likely to be required?

Shri Raj Bahadur: The increase in
the cost of khadi uniforms will come
to about Rs. 8 lakhs, and our present
consumption is about Rs. 10 lakhs
worth. 8o, on a rough estimate, the
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total may be about Rs. 18 lakhs worth
of khadi.

Shri Dabhi: How many employees
will be getting this khadi uniform?

Shri Raj Bahadur: The exact num-
ber, I cannot give.

HONEY

*538. Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the quantity of honey produced
annually in the different States of
India; and

(b) what efforts are being made to
make India self-sufficient in honey?

The Minister of Agriculture (Dr
P. S. Deshmukh): (a) No Information
is available.

(b) In almost every State produc-
tion of honey on a Cottage Industry
basis is being encouraged. In some
States Co-operatives and private agen-
cies are also resorting to bee-keeping.
Under ,Government auspices, research
1¢ also being conducted on various as-
pects of honey production.

Shri D. C. Sharma: May I know _ it
the representations and resolutions
submitted by the All-India Bee-Kee-
pers’ Association have been examinel
by Government, and if so, what action
is proposed to be taken on them.

Dr. P. S. Deshmukh: I would like to
have notice of the question. I think
some action is being taken.

Shri D. C. Sharma: May I know it
anything is being done to encourage
bee-keeping, specially in the hill dis-
tricts of India?

Dr. P. 8. Deshmukh: Very great ef-
forts are being made.

Shri Heda: The hon. Minister said
figures are not available, Do Govern
ment contemplate to find out how much
honey is being produced in India and
how much honey is being imported?

Dr. P. S. Deshmukh: I do not know
whether it would be worth while to do
so, but without committing myself, 1
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may say that we will examine the
matter.

Short Notice Question and Answer

DakorA CRASH NEAR DELHI

SNQ3. Shri Kasliwal: Will the Min-
ister of Communicatiens be pleased to
state:

(a) the number of occupants—pas-
sengers and staff—in the Dakota Plane
of the Indian Airlines Corporation
which crashed near Delhi on the 25th
February, 1954 at 11 a.m.

(b) the number of casualties there-
in;
(c) the causes of the crash; and

(d) how much loss the Corporatiois
has sustained thereby?

The Minister of Communications
(Shri Jagjivan Ram): (a) There were
3 occupants in the aircraft, 2 of whom
were crew and the third an observer
from the Civil Aviation Department.

(b) All the three were killed.

(¢) The accident is under investiga-
tion.

(d) The Corporation has sustained
no financial loss as Government nan
under-written the risk in respect of
the aircraft.

Shri Kasliwal: May I know if it is
a fact that there wag a difference of
400 running hours between one over-
hauled engine and the other?

Shri Jagjivan Ram: Yes, there was.

Shri Kasliwal: Has the Government
ever instituted a technical enquiry into
the proper synchronisation in the run-
ning of such engines as have not been
overhauled simultaneously?

Shri Jagjivan Ram: Sir, the experts
do not think that there is any defect
In the existing arrangement so long as
the engines are air-worthy and are not
exhausted. After an engine is over-.
hat_xled it does up to 800 hours before
it is agajn sent for overhauling

Sardar A. 8. Saigal: I it a fact that
every pilot's certificate is remewed .
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every month but in this case, this was
not done?

Shri Jagjivan Ram: I do not think
it is renewed every month.

Sardar A. S. Saigal: May I know 1if
the pilot certificate was renewed or
not?

Shxi Jagjivan Ram: It was; and both
of them were very good pilots with long
experience.

Sardar A. S. Saigal: May I know if
the engine was examined before the
plane took off?

Shri Jagjivan Ram: Yes, it was.

Shri Sarangadhar Das: May I know
if this plane and other planes of the
Ajrlines Corporation are insured,
against partial or total loss, with any
insurance company?

Shri Jagjivan Ram: All the ajrcraft
used to be insured. This year, after
the Corporation has been started, we
decided to create an Insurance Fund
of the Corporation itself and we have
insured only a certain percentage of
the aircraft and not all of them.
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Shri Raghuramaiah: May I know
whether the Aviation Regulations
require that each of the two engines
should be able to lift the plane up in
the case of failure of the other and
whether our planes satisfy that regula-
tion; and whether the Government
have satisfied themselves on the point?

Shri Jagjivan Ram: Yes, they did
satisfy themselves; but, as the Press.
Note says, after the report of the Court
of Enquiry on the Nagpur accident was
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out, it was decided to test the Dako-
tas regarding their performance under
various conditions and what could be
the maximum load which they can
carry even in the case of failure of one
engine, Therefore, all these tests are
being carried out.

Shri T. B. Vittal Rao: May I know
if it is a fact that a schedule of experi-
mental flights is drawn by the Direc-
tor of Civil Aviation and, if so, had
they the approval of the technical ex-
perts of the ICAO?

Shri Jagjivan Ram: As has beea
mentioned again in the Press Note,
after the Nagpur accident and the En-
quiry Committee’s recommendation
we took up these test flights and what
should be the nature of the tests wes
decided by the experts of the Indian
Airlines Corporation and the experts
of the Civil Aviation Directorate.

Shri T. B. Vittal Rao: May I know
if it is not necessary that a representa-
tive of the manufacturers should be
present when these experimental
flights are being carried out?

Shri Jagjivan Ram: I don’t think it
is necessary. ’

Shri Ramachandra Redd rose—

Mr. Speaker: I don’t propose to al-
low any further questions.

Shri Ramachandra Reddi: I am not
asking a question, but I wish to make
a submission.

Mr. Speaker: Afterwards.

WRITTEN ANSWERS TO
QUESTIONS

RAILWAY RUNNING STAFF

*497. Shri Frank Anthony: Will the
Minister of Railways be pleased to
state whether it is a fact that the
hours of work for running staff are

calculated from the starting and the

terminating of a train and not from
the actual time of the staff signing
.on and signing off?

The Dcputy Minister of Railways
-and Transport (Shri Alagesan): No.
‘The hours of work for running staff
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are calculated from the time they
‘sign on’ to the time they ‘sign off’.

FAamILY PLANNING

*507. Shri Gidwani: Will the Minis-
ter of Health be pleased 1o state:

(a) what is the total amount of
money provided 'in the revised Five
Year Plan for family planning work;
and

(b) what measures are being adopted
to implement it?

The Minister of Health (Rajkumari
Amrit Kaur): (a) Rs. 65 lakhs.

{b) The Government of India have
opened three Family Planning Centres
in India te conduct pilot studies in
the “Rhythm” method of family plan-
ning. As a result of the recommend-
ations recently made by the Family
Planning Research and Programmes
Committee, the question of granting
subsidies to States and private Family
Planning Clinics, for family planning
services to the public, is under consi-
deration.

LOoNG AND MepIUM TERM LOANS

*513. Pandit D. N, Tiwary: Will the
Minister of Food and Agriculture be
pleased to state the amount given to
Bihar Government for the grant of
long and medium term loan to agri-
culturists in 1952-53 and 1953-54?

The Minister of Food and Agricul-
ture (Shri Kidwai): No amount has
been given so far.

VIJAYAWADA AERODROME

*519. Shri Gopala Rao: Will the
Minister of Communications be pleas-
ed to state whether Government are
re-considering the re-opening of the
Vijayawada Aerodrome for regular
air service?

The Deputy Minister of Com-
munications (Shri Raj Bahadur): Ex-
periments fnade in the past of operat-
ing air services to Vijayawada showed
that the traffic potential of Vijayawada
wag very low. The Indian Airlines
Corporation whp are now responsible
for the operation of all internal
scheduled air services examined again
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the possibility of bringing in Vijaya-
wada along with a few other townson
a suitable air route, but foung that
such operation would be very un-
€economic.

RICE PRODUCTION

*520. Shrimati Renu Chakravartty:
‘'Will the Minister of Food and Agri-
culture be pleased to state the esti-
mated production of rice in the year
19547

The Minister of Food and Agricul-
ture (Shri Kidwai): Final Estimates of
production of rice for 1953-54 are not
.yet available.
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The Parliamentary Secretary to the
Minister of Railways and Transport
(Shri Shahnawaz Khan): (a) This
information is not available as statis-
tics of the amount of claims preferred
by claimants are not maintained.

(b) The number of claims received,
including those which were re-opened,
during 1952-53 was 352,672, The value
of these claims is not available for
reasons furnished in reply to part (a)
of the Question.

(c) The numbers of claims paid on
account of goods stolen and goods lost
during 1951-52 were 60,737 and 34,641
and during 1932-53 were 70,847 and
30,222 respectively.
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CHAMPION REEF GoLD MINes

*539. Shri Gopala Rao: Will the
Minister of Labour be pleased to
state:

(a) whether Government are aware
that 12,000 workers of the Champion
Reef Gold Mines, Kolar, struck work
on the 10th December, 1953;

(b) if so, the reason for that strike;
and

(c) the steps taken by Government
to see that the workers’ demands are
met?

The Deputy Minister of Labour
(Shri Abid Ali): (a) and (b). About
9,600 workers of Champion Reef and
Mysore Gold Mines observed a hartal
on the 10th December, 1953, following
the break-down of negotiations
between the Mines management and
the workers on the following three
issuesi—

(i) revision of wageg and dear-
nesg allowance;

(ii) retirement gratuity; and

(iii) bonug for 1952.

(c¢) The Chief Labour Commis-
sioner (Central), conciliated in the
dispute and succeeded in narrowing
down the differences between the
parties to a considerable extent. There
was agreement in regard to two issues,
namely, revision of wages and dear-
ness allowance and retirement
gratuity, but no agreement could be
reached on the question of the
quantum of bonus. While a number
of unions were anxious for settlement
on agreed issues, two unions would
not have a partial settlement. Having
regard to the special circumstances of
this case it was considered that it
would be in the interest of the
workers to make further attempts for
an amicable settlement of the dispute.
The workers’ unions were informed
accordingly through the Chief Labour
Commissioner.

Post AND TELEGRAPH OFFICES IN JAMMU
AND KASHMIR

*540. Th. Lakshman Singh Charak:
Will the Minister of Communications
be pleased to state:

(a) the number of new post offices
and telegraph offices opened in the
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Jammu and Kashmir State since 1947
up %o the end of 1953; and

(b) whether the staff working in
the post offices in that State have
been granted the Central Government
pay scales?

The Deputy Minister of Com-
munications (Shri Raj Bahadur): (a)
Total number of Post Offices and
Telegraph Offices opened since 15-8-47
up to 31-3-53:

Post Offices Telegraph Offices
142 Nil
(b) Yes.
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The Minister of Food and Agricul-

ture (Shri Kidwail): (a) and (b). The
required information is being collected.

EXPLORATORY TUBE-WELLS IN MANIPUR

*542. Shri L. Jogeswar Singh: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether Government propose to
drill exploratory tube-wells in Mani-
pur State; and

(b) if the answer to part (a) above
be in the negative, whether Govern-
ment have any other scheme fo
irrigating high-lying lands in the
valley?

The Minister of Food amd Agricul-
ture (Shri Kidwal): (a) The suit-
ability of the State for tube-wellg is
under investigation of the experts of
tae Geological Survey of India. The

Written Answers 558

question of exploratory wellg can be.
considered only after the resulty of
these investigationg are available,

(b) Arrangements have been made
for the purchase of seven pumps for
irrigating high-lying lands in the
State.

R. M. S. VANs

*543. Shri T. B. Vittal Rao: Wiil the
Minister of Communications be pleas-
ed to refer to the answer to part (b)
of starred question No. 10068 regarding
R. M. S. Vans, asked on the 16th
December, 1853 and state:

(a) the number of new mail vans
that have been added on the ex-Nizam
State Railway system during 1953;

(b) the number of vans that are
actually required and the number
provided af present; and

(c) by what time Government pro-
pose to meet the demand of mail vans
in full on this sector with a view to
relieving the hardship experienced by
the sorters?

The Deputy Minister of Com-
munieations (Shri Raj Bahadur): (a)
No mail vans have been added dur-
ing the year 1953.

(b) The number of mail vang re-
quired is 22(17 for regular service and
5 for emergencies) against which we
have 13 mail vans in stock.

(c) The demand is expected to be
completely met by 1956-57 by adding
three mail vans each year.

TOURIST TRAFFIC

*544. Dr. Ram Subhag Singh: Will
the Minister of Transport be pleased
to state:

(a) the total number of foreign
tourists who visited India during
1953: and

(b) whether Government propose
to take any additional measures for
improving tourist trafic in thig coun-

try?

The Parllamentary Secretary to the
Minister of Railways and Transport
(Shri Shahnawaz -Khan): (a) 28,060
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(b) Yes, the measures, inter alia,
include opening of new Tourist Offices
abroad and in India, bringing out
better and more publicity material
and better arrangements for its dis-
tribution abroad.

LiceNce FEES FOR RAILWAY STALLS

*545. Shri Veeraswamy: Will the
Minister of Railways be pleased to
state:

(a) whether licence fees for non-
vegetarian Restaurants, Fruit and Tea
Stalls on the Southern Railway
stations are fixed on the basis of sale
proceeds of each or on tenders;

(b) whether it is a fact that a num-
ber of complaintg have been made by
these stalls to the Railway Board re-
garding the abnormal rate of licence
fees: and

(c) if the answer to part (b) above
be in the affirmative, what action the
Railway Board has taken or proposes
to take in fthis regard?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
Licence feeg for Non-vegetarian Re-
freshment Rooms, Fruit Stalls and Tea
Stalls on the Southern Railway have
been fixed in some cases on the basis
of sale proceeds and in some others on
the basis of highest offers received
for the running of the contract.

(b) Some representations have been
received.

(c) The matter is under examina-
tion.

KANDLA PORT

*546. Shri Jethalal Joshi: Will the
Minister of Transport be pleased to
state what expenditure hag been in-
curred on the construction of the
Kandla port upto December, 19537

The Deputy Minister of Rallways
and Transport (Shri Alagesan): Near-
ly Rs. 2:52 crores.

Presment oF U. K. MepicAL CouNnciL

*547. Shri Muniswamy: Will the
Minister of Health be pleased to state:
(a) whether it is a fact that the
President of the General Medical
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Council of the United Kingdom visit-
ed Indig during December, 1953;

(b) i#o, the purpose of the visit;
and

(c) how many places were visited
by him?

The Minister of Health (Rajkumari
Amrit Kaur): (a) The answer is in the:
affirmat ive. -

(b) The purpose of his visit was to
examine the facilities for medical
education in the Indian Universities,
with a view to the recognition of
Indian qualifications for registration
in the United Kingdom Medical
Register and also to discuss other
allied problems with the Medical
Council of India.

(c) He visited seven places viz.,
Bombay, Madras, Mysore, Calcutta,
Delhi, Agra and Gwalior.
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The Minister of I'oo.1 and Agricul-
ture (Shri Kidwai): (a) In 1952, a total
quantity of 74,576 touis of crushed
bones of the size between 3/32” and
2” was exported. There was no im-
port of bone-meal.

(b) 71.
GRAND TRUNK ROAD

*549. Shr1 L. Jogeswar Singh: (a)
Will the Minister of Transport be -
pleased to state whether Government
are aware of the deplorable condition
of the portion of Grand Trunk Road
lying between Howrah and Burdwan?
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(b) What steps have go far been
taken to improve this portion of road?

The Deputy Minister of Rallways
:anq Transport (Shri Alagesan): (a)
.Excepting the 53rd and 54th miles
from Howrah on which some repair
‘works are being carried out, the road
i in good condition, though the section
between Howrah and Serampore is
very congested.

(b) It is proposed to construct a
bye-pass to avoid the congested sec-
tion between Howrah and Serampore
:and the survey work in this connec-
‘tion ig already In progress.

LABOUR TRIBUNALS

*550. Th. Lakshman Singh Charak:
‘Will the Minister of Labour be pleas-
ed to state:

(a) what are the industries for
which Tribunalg have already been
appointed for adjudication of dis-
‘putes; and

(b) those for which such Tribunals
are proposed to be appointed?

The Deputy Minister of Labour
(Shri Abid Al): (a) and (b). So far
.as the Central Government is con-
cerned, two one-member standing
tribunals have been set up at Dhanbad
and Calcutta, for adjudicating indus-
trial disputes in undertakings which
come within the Central sphere. Be-
sides, ad hoc tribunals are also set up
as and when necessary. No standing
Tribunal has been set up for any
specified industry. A  three-member
Tribunal wag appointed in the year
1952 for the adjudication of industrial
disputes concerning banking Com-
panies, and another three-member
Tribunal has been set up recently for
the adjudication of disputes in the
coal industry.

‘WELF ARE INSPECTORS (SOUTHERN RAILWAY)

*551. Shri Veeraswamy: Will the
Minister of Raillways be pleased to
state:

(a) whether the posts of Welfare
Inspectorg on the Southern Railway
are filled by selection or by seniority;
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(b) the qualification requireq for
these Inspectors;

(¢) whether any such posts were
recenily filled on the Southern Rail-
way; and

(d) if so, how many and what is the
number of Scheduled Castes among
them?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
By selection from among serving
railway staff.

(b) The duties of Welfare Inspectors
have been laid down ang the candidat-
es should have an aptitude for the
work which is of an outdoor nature.
They should have knowledge of the
basic conditiong of service and be able
to move freely with staff.

(¢) Yes, in August 1953.

(d) Seven. None of them belongs
to Scheduled Castes.’

KUMBH MELA

*552. Dr. Ram Subhag Singh: Will
the Minister of Railways be pleased
to state the total amount of money
spent by the Railways on the Allaha-
bad Kumbh Mela operations for handl-
ing additional traffic?

The Parliamentary Secretary to the
Minister of Railways and Transport
(Shri Shahhawaz Khan): The actual
expenditure incurred is not known as
returns have not yet been received
but a total expenditure of about 45
lakhs of Rupeeg has been provided for
in the Revised Estimate for workg for
Kumbh Meix

BoTANICAL DRUGS

67. Dr. Amin: Will the Minister of
Health be pleased to state:

(a) the quantity and value of crude
botanical drugs produced annually
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